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(b) (SHRI M. I\RUNI\CHI\LAM): (a) to (c). 

The scheme of D.I.C. has been 
transferred to the states. It is for the 

Clerks Grade 
Examination, 1991 

804 Government of Orissa to set up D.I.Sc. in 
their newly created districts. 
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(d) and (e). Staff Selection 
Commission does adopt separate relaxed 
standards for Hearing Handicapped and 
orthopaedically Handicapped candidates. 

District Industry Centres in Orissa 

3082. SHRI K. PRADHANI: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the District Industry 
Centres have not been set up in the newly 
created districts, in Orissa; 

(b) if so, the reasons therefor; 

(c) the time by which these centres 
are likely to be set up in these districts; 
and 

(d) the various worb done djAring 
the last three years in the various district 
indUstry centres of the State? 

THE MINISTER OF STATE IN THE 
MINISTRY' OF INDUSTRY (DEPART. 
MENT OF· SMALL SCAlE INDUSTRIES 
AND AGAO AND RURAl INDUSTRIES) 

(d) Information is being collected 
and will be laid C:1 the Table of the House. 

Industrial Park in Maharashtra 

3083. SHRI RAM KAPSE: Will the 
PRIME MINISTER be pleased to state: 

(a) whether the Government of 
Maharashtra has requested the Union 

, Government for allotment of Industrial 
Park; and 

(b) if so, the action taken by the 
Government thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPART-
MENT OF INDUSTRIAl,. DEVELOPMENT 
AND DEPARTMtNT OF HEAVY INDUS-
TRY) (SHRIMATI KRISHNA SAHI): (a) 
No. Sir. 

(b) Does not arise., 

[Translation] 

Installation of Tube-Wells in Madhya 
Pradesh 

3084. SHRI MAHENDRA KUMAR 
SINGH THAKUR: WiD the PRIME 
MINISTER be pleased to state: 

(a) whether the Govemment of 
Madhya Pradesh has sought financi~1 

assistance to instal new tube-wells in rural 
and drought hit areas, especially in tribal 
and backward areas of the State; 




